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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
" BUTA SINGH): (a) and (b). The
extension in service to Railway Offi-
cers and employees beyond the age
of superannuation has been resorted
to very sparingly in specially deserv-
ing cases and the impact of such ex-
tensions on the general un-employ-
" ment in the country is neglMgible.
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“In such cases it should be poz-
sible for Department .to consider
slternative arrangements well m
advance. If necessary a person
could be posted as under-study for
some time. Re-employment and
extensions of service should be .
permitteq only in exceptional
cases. Cabinet Secretary might
stress this point to various Minis-
‘triea/depu‘hnentl"
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SHRI DINEN BHATTACHARYYA:
The Railway Minister has stated that
extension has been given in the case
of 33 employees. Out of the total
number of employees of 17 lakhs, as
Kindly stated by the Minister, how
many employees of classes IV, III
and II applied for extension and in
how many cases the railway autho-
vities considered thewr applications
favourably or they are till under
consideration?

SHRI BUTA SINGH:; There are
norms laid and according to those
norms, immediately after the strike
and before 31st December 1975, all
those appications which were :eceiv-
ed were duly processed and consider-
ed and those who were deserving
have been given extension.

MR. SPEAKER: He wanted to
know how many belong to Class III,
how many to Class IV, etc.

Wtazifag: 77 & 1976 %
Hgw 7 & #'erax fapar v a7 |

¥ he wants general informaion, I
can give him the figure.

SHRI DINEN BHATTACHARYYA:
It he does not have the information
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roady be may say so.and he can give
it Jater.
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Indian Assistance fer Oil Exploration
in Vietnam

+

*110, SHRI C. K CHANDRA-
PPAN-

SHRI B, S, BHAURA:

Will the Minister of PETROLEUM
be pleased to state:

(a) whether India has offered as-
sistance to Vietnam for offshore oil
exploration and development of ol
fields in that country; and

(b) if so, the facts thereof?

THE MINISTER OF PETROLEUM
(SHRI K D. MALAVIYA): (a) and
(b) TIndia has not offered assistance
to Vietnam for offshore oil explora-
tion anq development of oil flelds in
that country. However India has
offered facilities to train Vietnamese
personnel in different branches of oil
industry in Institutes located in India
or by sending Indian experis to Viet-
nam.





